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1 Tlte repo rcveals thal approximately 21 brick kilns/stocks were lherc in operation and lhe

contention oJ the Pollulion Control Board is thal the ofJicer responsible lor lhe inspection and
enlorcemenl of lhe environmental rules are not aware about the operution of the b ck kilns,
which shows the carelessness of lhe olficer concernett The concerned Regional Olficer of
MPPCB is tlirected to stale on $lithvit as to tehy the aclion has nol been taken or initialed earlier
againsl the violators of low trs lhe brick kilns werc in operation.fot long L'ithou the consenl ofthe
Board

6 In view of the ahove we direcl lhe Member Secretary, Polluliofi Control Boarul lo call explanalion
from the olficials concerned and lo submil lhe rcport with his personal ohservalions. Respondents
arc dirccled lo suhmit their reply trnd Aclion Taken Repo by the Pollution Control Board ss well
os Colleclot be rtbd before the next dote of listing.
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ACTION TAKEN REPORT 

Action taken report in reference to Hon’ble NGT (CZ), Bhopal vide its order 

dated 17.03.2023 in OA no. 8/2021 Shri Krishna Gopal Bairagi v/s Govt. Of M.P. 

& Ors. 

Hon’ble NGT in the matter of OA 08/2021 Shri Krishna Gopal Bairagi v/s 

Govt. Of M.P. & Ors, a site visit of Vijasan Dhaam Colony, Sehore has issued 

following order on dated 17/03/2023 :- 

3. State Pollution Control Board is further directed to reply specifically 

regarding status and details of consent for operation of Brick Kilns, 

which are reported to be located near Sivan river. The demarcation and 

identification of the land must be taken up by the Revenue 

Authorities/Collector in accordance with law so that there should not be 

any further encroachment. 

In reference to the order of Hon’ble NGT an inspection was conducted by the officials 

of RO, MPPCB Bhopal on dated 29/04/2023 along with the official of District 

collector office, Sehore. The photographs taken during the inspection are enclosed as 

Annexure-I. The observations noted during the inspection are as follows:- 

1. As per the record brick kilns have not obtain the consent of board. Notices are 

issued to the operators of bricks kilns vide letter dated 26/08/2022 instructing not 

to operate brick kilns in the catchment of River Seevan near Bijasandham colony. 

2. During inspection River Seevan was found dry and no flow is observed. River 

Seevan is located on the southern side of the Vijasan Colony, Sehore. 

3. No discharge from septic tank o discharge of wastewater was found is observed 

flowing towards Seevan river during the inspection. 

4. During the inspection of river seeven near the Vijasandham Colony, there are 05-

06 brick stocks were observed. The rest of the brick kilns are removed from the 

site. 

5. No new brick kilns operation near the Vijasandham Colony is observed. 

6. Tehsildar (Town) Sehore vide letter dated 02.03.2023 has provided information of 

removal of encroachment of bricks Kilns. The letter is enclosed as Annexure-II. 

The details are as under:- 

i. The operation of bricks Kline is completely stopped by the 

operators. 

ii. Bricks operators submitted an affidavit before the court mentioning 

that no new brick manufacturing will be commissioned in this area. 

iii. 05-06 operators have completely removed the brick Kilns from the 

specified area. 

iv. The rest of brick kilns are in process of removal of bricks from the 

specified area. 

 

 

(Subodh Bhargava) 

Junior Scientist 

RO, MPPCB Bhopal 

 

 

(Brajesh Sharma) 

Regional Officer 

RO, MPPCB, Bhopal 



Annexure-I 

Inspection Photographs 
 

 
 

 
 



 
 

 
 
 
 

 
 

 



Annexure-II




















